IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.
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:25-06-2024
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2024 (024 329/20 MISHRA NO. 3 No-
23 6)
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2024 (024 TANGA No-
2024 20 Bl )
WP (C) - |GOPAL COURT WwRIT | (o€
235347122962 15989/2 pRASAD NO. |order Dtd. 2024-07-24  |BRANC o°_
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53575/ (25.06. M.R. COURT at
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45)
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2024 H-4
17)
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WP (C) - WRIT
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WP (C) - WRIT
53581/ (25.06. T.K. COURT at
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2024 H-2
6)
(Se
WP (C) - WRIT
53596/ (25.06. B. COURT at
2024|024 14664/ SAMAL C. No. ] |order Dtd. 9999-12-31 BRANC |& -
2024 H-2
6)
(Se
WP (C) - WRIT
53597/ 125.06. BIKRAM COURT at
20214 024 14660/ SAMAL C. NO. 1 Order Dtd. 9999-12-31 BRANC No-
2024 H-2
6)
(Se
WP (C) - WRIT
53598/ (25.06. B. COURT at
5024 024 14657/ SAMAL C. NO. 1 Order Dtd. 9999-12-31 BRANC No-
2024 H-2
6)
(Se
WP (C) - WRIT
53599/ 125.06. DR.P COURT at
2024|024 3230/2 CHULL C. No. 1 |Order Dtd. 2024-06-24 BRANC |~
021 H-5
23)
(Se
BLAPL-
53600/ |25.06. AK COURT at
2024 024 518/20 MOHANTY |C° No. 1 |Order Dtd. 2024-06-24 No-
24
23)
(Se
WP (C) - WRIT
53601/ 125.06. K. COURT at
2024|024 14634/ pARIDA |G- No. 1 |order Dtd. 2024-06-24 BRANC |© -~
2024 H-2
6)
(Se
BLAPL-
53602/ |25.06. AK COURT BAIL- |at
2024 024 5248/2 MOHANTY C. NO. 1 Order Dtd. 2024-06-21 5 No-
024
12)
53603/ 25.06.2 WP (C)- A. COURT e WRIT |(Se
2024 (024 14644/ MomanTy ©°0° lNo. 1 [0Fder Dtd. 2024-06-24 BRANC |at




. 2024 H-2  |No-
0)
I__ ABLAPL (Se
53605/ 125.06.2 |- COURT at
g >ooa |50a Le52/2|S BARIK N0 1 lorder Dtd. 2024-06-21 o
024 6)
[ (Se
1 WP (C) - WRIT
53606/ 25.06.2 D. COURT at
3 Dona . looa 14572/ |2 oo NG, 1 |order Dtd. 2024-06-24 BRANC |>°
0 2024 H-1 [
I__ ABLAPL (se
53607/ 125.06.2 |- COURT at
i 004 |o2a Le62/2 | BARIK N0 1 |order Dtd. 2024-06-21 o
024 1)
I__ ABLAPL (se
53608/ 25.06.2 |- s COURT BATL- lat
; 2024 |024 1674/2 BARIKI No. 1 Order Dtd. 2024-06-21 1 No-
024 1)
[ (Se
1 WP (C) - WRIT
53609/ (25.06.2 S. COURT at
3 Dooa . 55 18260/ |02 No. 1 (0rder Dtd. 2024-06-24 BRANC |~
3 2023 H-6
26)
I__ ABLAPL (se
53610/ 125.06.2 |- COURT BATIL- |at
2 >ooa  |ona 3138/2 |S DASE no. ] (order Dtd. 2024-06-21 . -
024 6)
I__ ABLAPL (se
53611/ (25.06.2 |- COURT at
g Sooa loaa 3579/ L SRHOO . |y, ] |order Dtd. 2024-06-21 oo
024 6)
[ (Se
1 WP (C) - |TN WRIT
3 [93012/125.06.2 1 0) 0/ |cnauparR COURT | L der Dtd. 2024-06-24 BrRANC 2T
2024 024 NO. 1 No-
6 2023 |y H-6
26)
I__ ABLAPL (se
53613/ /25.06.2 |- COURT at
3 Sooa . |oaa 4436, N ROUT - |y, ] |order Dtd. 2024-06-21 oo
024 26)
[ (Se
1 WP (C) - WRIT
53614/ (25.06.2 S K COURT at
3 5024 024 4471/2 RATH NO. 1 Order Dtd. 2024-06-24 BRANC No-
8 017 H-8
43)
[ (Se
1 WP (C) - WRIT
53615/ 125.06.2 P. COURT at
3 Dosa . looa 4471/2 |0 o - lgo. ] |order Dtd. 2024-06-24 BRANC |-
9 017 H-8
43)
I_' TRP (C) (se
53617/ (25.06.2 |- P C DAS COURT M.J.C |at
g 2024 024 145/20 |2 No. 1 Order Dtd. 2024-06-21 No-
24 6)
1 [53618/[25.06.2 WP (C)-|a NANDA [C.0. [COURT |order Dtd. 2024-06-24  |[WRIT |(Se
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2024 |024 10320/ NO. 1 BRANC |at
2024 H-8  [No-
39)
(Se
WP (C) - WRIT
53620/ |25.06. J.R. COURT at
Sora oo 14251/ Lt NG lorder Dtd. 2024-06-24 BRANC °°_
2024 H-5
32)
WP (C) - |DR. PURU WRIT | o€
S3621/125.06-2 115701/ sorTam FoORT lorder Drd. 2024-06-24  [BRANC 37
2022 |CHULI : H-3
14)
(Se
WP (C) - WRIT
53622/ |25.06. PRADEEP COURT at
>ooa . loaa 13307/ Lo o, ] |order Dtd. 2024-06-24 BRANC |°°
2024 H-3
11)
(Se
CMAPL-
53623/ |25.06. B.K. COURT M.J.C lat
5024 024 747/20 PANDA NO. 1 Order Dtd. 2024-06-21 No-
23
3)
(Se
WP (C) - WRIT
53624/ |25.06. M R COURT at
sooa . 152 10568/ L ooy o, ] |order Dtd. 2024-06-24 BRANC |°°
2024 H-3
12)
CRLMC- COURT CRIMI | (€
2ggi5/ 52406' 1937/2 SWTVEDY NO. 2 |Order Dtd. 9999-12-31  |NAL ;z_
024 OLD MIsC o)
SECON |(Se
53626/ 25.06. ?2?200 oK. ESURg Order Dtd. 2024-06-21  |° at
2024 (024 MISHRA . : APPEA [No-
2 OLD
L 4)
ABLAPL (Se
COURT
53627/ |25.06.2 |- M K BAIL- |at
2024 024 6118/2 |SWATN gib 2 Order Dtd. 2024-06-24 |, No-
024 1)
SECON |(Se
SA- COURT
53628/ |25.06. K.N. D at
Sooa . |52 115/19 |70 NO. 2 |order Dtd. 2024-06-20 APPEA e
99 OLD
L 7
CRLMC- COURT crim1 | (°€
23529/125.06-2 1o956/2 3 s NO. 2 [order Dtd. 9999-12-31  [NAL [2°
024 OLD mIsc o)
ABLAPL (Se
COURT
53631/ 125.06.2 |- M K at
2024|024 6108/2 [SWAIN ao: 2 [order Drd. 2024-06-24 No-
024 7
WPC (OA (Se
COURT 0A
53632/ /25.06.2 |C)-  |N.K. at
5024 024 1557/2 |SEN NO. 2 |Order Dtd. 2024-06-21 Branc No—
017 OLD h 1)
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CRLMC- COURT CRIMI
28;23/ 25.092 12328/2 5 pas NO. 2 [order Dtd. 9999-12-31  |NAL o0
024 OLD MIsC |,
WPC (OA (Se
COURT oA
53634/ (25.06.2 [C)-  |P.K. at
2024 024 415/20 MISHRA NO. 2 |Order Dtd. 2024-06-24 Branc No-
OLD h
17 1)
TRP (C) (Se
COURT
53635/ 125.06.2 |- P K M.J.C |at
2024  |024 150/20 [MISHRA NO.  |Order Dtd. 2024-06-24 No-
14
24 6)
(Se
BLAPL- COURT
53636/125.06.2 1 g6 /5 bk pas NO. |Order Dtd. 2024-06-24 at
2024 024 No-
024 14
6)
(Se
CRLMC- COURT
53637/ (25.06. A K at
Sona | oo 2180/2 |5 oy NO. |Order Dtd. 2024-06-24 -
024 14
6)
WPC (OA oa (Se
53638/ 25.06.2 |) - B. COURT o lat
2024 |024 515/20 |SAMAL NO. 1 No-
h
17 1)
TRP (C) (Se
AMLAN COURT
53639/125.06.2 |- SHAKTT NO. |order Dtd. 2024-07-15  [1-9-C At
2024 024 154/20 [0 » No-
24 6)
ABLAPL (Se
COURT
53641/ (25.06.2 |- BATL- |at
024 |ona 51237 B SAHOO Tg. Order Dtd. 2024-06-24 5 -
024 9)
WPC (OA (Se
53642/125.06.2 |) - A.K. EgURT Order Dtd. 2024-06-24 gianc at
2024 024 1408/2 |PANDA 0 : . No-
016 1)
CRLMC- COURT CRIMI | (o€
28523/ 25,00 aas1a R K NO. 2 [order Dtd. 9999-12-31  |NAL  [o°_
024 OLD MISC 7?
CRLMC- |ASHOK COURT crim1 | (°€
230a4/125.06-2 13403/ [kumar NO. |order Dtd. 2024-06-24  |NAL (20
023  |SARANGT 11 MIsc |
WPC (OA (Se
53645/|25.06. )~ M.R. ESURT Order Dtd. 2024-06-24 gianc at
2024 024 2039/2 |ROUTRAY 0 : . No-
017 1)
CRLMC- COURT (Se
53646/ (25.06. S K
1994/2 NO. 2 |Order Dtd. 9999-12-31 at
2024 024 oa | |DWIVEDY oim e
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| | 1)
WPC (OA (Se
53648/125.06.2 )~ B.-K. ESURg Order Dtd. 2024-06-24 gianc at
2024 024 1407/2 |PANDA OLb ’ h No-
016 1)
CRLMC- COURT CRIMI | (€
gggjg/ 25,00 % aoss/a |7 5 NO. 2 [order Dtd. 9999-12-31  |NAL [2°
024 OLD MIsC |
WPC (OA (Se
53651/125.06.2 )~ A-K. ESURg Order Dtd. 2024-06-24 gianc at
2024 024 1406/2 |PANDA OLb ’ h No-
016 1)
WPC (OA (Se
53652/125.06.2 )~ A-K. NO. 2 |order Dtd. 2024-06-24  |seanc |°F
2024 024 1409/2 |PANDA oim . . No-
016 1)
CRLMC- COURT CRIMI | °€
23553/125-00-2 15318/2 |5 R Das NO. 2 [order Dtd. 2024-06-24  |NAL 27
024 OLD mIsc |,
WP (C) - MANORAN COURT wrIT | o€
23654/125.06-2 14569/ |aan NO. 2 [order Dtd. 2024-06-24  [BRANC 2°_
2024 |NAYAK OLD Bl
WP (C) - MANORAN COURT wrrr |(°©
28225/ 52406' 14598/ |JAN NO. 2 Order Dtd. 2024-06-24  |BRANC ;2_
2024 |NAYAK OLD Bl
CRLMC- COURT CRIMI | (o€
S3657/125.06-2 1a262/2|p ¢ Das NO. 2 [order Dtd. 9999-12-31  |NAL (20
024 OLD MIsc |}
(Se
WP (C) - WRIT
53658/ |25.06. P. COURT at
oo loaa 14655/~ o, ] |order Dtd. 9999-12-31 BRANC |°°
2024 H-2
6)
ABLAPL (Se
53659/ 125.06.2 |- M R COURT BAIL- |at
2024 (024 12469/ DASH No. 1 Order Dtd. 2024-06-24 1 No-
2021 1)
(Se
WP (C) - |S. WRIT
53660/125.06.2 1) c90/ |saTpaTH COURT | der Dtd. 2024-06-24 BRANC oC
2024 (024 NO. 1 No-
2024 |y H-2
6)
(Se
WP (C) - |S. WRIT
53661/125.06.2 |19,/ |sarpaTH COURT |y der Dtd. 2024-06-24  |BRANC [°C
2024 024 NO. 1 No-
2024 |y H-3
12)
53662/ (25.06.2 |ABLAPL COURT BATL- |(Se
5024 024 ~ N SAHOO NO. 1 Order Dtd. 2024-06-24 5 at




9 13979/ No-
2021 7
[ (Se
1 WP (C) - |S. WRIT
g [23664/125.06-2 114797, |sateata [c.0. [COURT lorder Drd. 2024-06-24  [BRANC 2T
2024 024 NO. 1 No-
0 2024 |y H-3
12)
1_ ABLAPL (se
53665/ (25.06. - M R COURT BAIL- |at
f 2024 024 7078/2 [RouTRAY 0" |No. 1 [0Tder Dtd. 2024-06-24 |, No-
022 7)
1_ ABLAPL (se
53666/ 125.06.2 |- IC COURT BAIL- |at
g 2024 024 7199/2 |sAHU C.0. |yo. 1 (Order Dtd. 2024-06-24 |, No-
022 10)
[ (Se
1 CMAPL-
53667/ 25.06. s. COURT M.J.C lat
8 oobl e, 240/20 °° o C.O. [20R] lorder Dtd. 2024-06-21 o
3 21
4)
[ (Se
1 WP (C) - WRIT
g [23669/125.06.2 1y 3756, 1y kuma  [c.0. |SOPRT lorder ptd. 2024-06-21  |[BRANC 2T
2024 024 NO. 1 No-
4 2024 H-7
a4)
[ (Se
1 WP (C) - WRIT
g [23670/125.06.2 |y 5065/ k. sanu [c.0. |SOPRT lorder ptd. 2024-06-24  |BRANC 2T
2024 024 NO. 1 No-
5 2016 H-1
2)
[ (Se
1 WP (C) - WRIT
g [23671/125.06.2 1) 4653/15 p kar [c.0. |COPRT lorder ptd. 2024-06-21  |BRANC [2©
2024 024 NO. 1 No-
6 2024 H-2
6)
[ (Se
1 CMAPL-
53672/ (25.06. P.L. COURT M.J.C lat
8 oo 1o 494/20 =20 |c.o. [ OPF lorder Drd. 2024-06-21 e
7 23
4)
[ (Se
1 CMAPL-
53673/ [25.06. COURT M.J.C lat
8 ooxa |o5s 494/20(s. pANT [c.0. | V% lorder Dtd. 2024-06-21 o
8 23
4)
[ (Se
1 WP (C) - COURT WRIT
g [03074/125.06.2 11 /005, 1p x DAS |C.0. NO. |Order Dtd. 2024-07-19  [BRANC 2F
2024 024 No-
9 2024 10 H-5
20)
[ (Se
1 CMAPL- COURT
53675/ |25.06. B.K. M.J.C |at
o o0 55s 494/20 25 C.0. NO. |order Dtd. 2024-06-21 o
0 23 10
4)
1_ WP (C) - COURT wrrr | (°€
o 03008120002 luaszy/ BN |c.o. NO.  |order Dtd. 2024-06-21  [BRANC |20
1 2024 10 B-1 ()
1 [53679/[25.06.2 MACA- |s. C.0. [COURT |order Dtd. 2024-06-24  |MISC. [(Se
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2024 024 606/20 |[SWATN NO. APPEA |at
22 10 L No-
SEC. |6)
MISC. |(se
MACA- COURT
53680/ |25.06. A.K. APPEA |at
5024 024 226/20 BARTK 1;]8 Order Dtd. 2024-06-24 L No-
SEC. |6)
WP (C) - COURT wrrr | 'S¢
53681/125.06.2 115565/ R K NO. |Order Dtd. 2024-06-21  [BRANC 2°
2024 (024 MEHERFE, No-
2024 10 H-7
18)
MISC. |(se
FAO- |S. COURT
53682/125.06.2 |1 45 /50 |moHARAN NO. |Order Dtd. 2024-09-24  [rPRR At
2024 024 9 A s L No-
SEC. |2)
WA- SOM COURT WRIT | o€
28§i3/ 32406‘ 770/20 |SEKHAR NO. |Order Dtd. 2024-06-24 APPEA ;t_
24 RATH 22 L 7?
WA- SOM COURT WwRIT | (o€
28235/ 52406‘ 770/20 |SEKHAR NO. |Order Dtd. 2024-06-24  |APPEA ;t_
24 RATH 22 L 7?
WP (C) - COURT wrrr | (5€
28226/ 52406' 14642/ EA?Q NO. |Order Dtd. 2024-06-24 BRANC ;t_
2024 22 H-2 ©
6)
WP (C) - COURT wrrT |(°©
53687/125.06.2 11 356, M R NO. |Order Dtd. 2024-05-16  [BRANC °°
2024 024 SAHOO No-
2024 22 H-8
42)
(Se
CONTC- COURT
53688/ (25.06. S B at
co21 . loaa 2957/2 |5 © o NO. |Order Dtd. 2024-06-21 -
024 22
42)
WP (C) - COURT WwRIT | o€
;85?9/ 32406‘ 14639/ EA?ﬁ NO. |Order Dtd. 2024-06-24 BRANC ;z_
2024 22 H-2
6)
(Se
WP (C) - COURT WRIT
53690/125.06.2 113,55/ |v x xAR NO. |order Dtd. 2024-06-21 BRANC 2T
2024 024 No-
2024 22 H-4
19)
(Se
WP (C) - COURT WRIT
53691/ (25.06. G.S. at
>0z loaa 13612/ 270~ NO. |Order Dtd. 2024-06-24 BRANC |-
2024 22 H-6
25)
CONTC- |[BIJAY COURT (Se
23092/125.06-2 13643/ [kumar NO. |Order Dtd. 2024-06-21 | 0T 8T
020 DALET 22

4)
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MISC. |(Se
MACA- [P C COURT
53693/125.06-2 1564 /50 |CHINCHA NO. lOrder Dtd. 2024-02-09  [CPPER At
2024 024 - o 0 L No-
SEC. 1)
(Se
WP (C) - COURT WRIT
53694/125.06.2 1 339, |S-K- NO. |Order Dtd. 2024-06-24  |BRANC 2°
2024 024 DASH No-
2024 10 H-3
11)
CONTC- |ABINASH COURT (Se
53695/125.06-2 1151 ¢/5 sUNDARA NO. |Order Dtd. 2024-06-21  |coniE jat
2024 024 MPT  No-
016  |Y 10
4)
CHIEF (se
WA~ WRIT
53698/ 25.06. N K JUSTT at
>oo1 . lo2a giO/ZO SOUT “prg |Order Dtd. 2024-07-22 iPPEA e
COURT 3)
WP (C) - COURT wrrt | ‘5@
53699/125.06.2 ) gy 35/|J-D- NO. |Order Dtd. 2024-04-22  [BRANC 2°
2024 024 MUDULT No-
2022 23 H-2
34)
CRLREV CRIMI |(Se
COURT
53700/ 25.06.2 |- M R NAL |at
2024|024 253/20 BARIK gg' Order Dtd. 2024-06-21  |ppy1s |No-
24 ToN 1)
(Se
WP (C) - COURT WRIT
53701/125.06-2 151790/ 5. DAS NO. |Order Dtd. 2024-06-24  [BRANC °°
2024 024 No-
2018 23 H-1
3)
53700/ 05,062 0 COURT -
2024 lo2a 213/20 |7 SAHOO gg. Order Dtd. 2024-06-21 .
24 3)
(Se
WP (C) - COURT WRIT
53703/125.06.2 1y feg3, |- NO. |Order Dtd. 2024-06-24  [BRANC °°
2024 024 SAHOO No-
2019 23 H-6
26)
CRLREV CRIMI |(Se
COURT
53704/ (25.06.2 |- R K NAL |at
2024|024 252/20 [NATK Tg‘ Order Dtd. 2024-07-12  lapyrs No-
24 ToN 1)
CRLMC- |A COURT crimr | ‘5@
28;27/ 52406' 5440/2 |PATTNAT NO. |Order Dtd. 2024-06-21  |NAL ;2_
023 K 10 MISC |
(Se
WP (C) - COURT WRIT
53708/ 25.06. R.K. at
2021 looa 16683/ | 10 NO. |order Dtd. 2024-06-24  [BRANC |°-_
2019 10 H-6
26)
BLAPL- COURT (se
;8;29/ 32406' 5310/2 |R SAHOO NO. 2 |Order Dtd. 2024-05-28 at
024 OLD No-
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26)
CRLMC- COURT CRIMI | (€
STt/ 25.06-2 1950/20 s BamIK NO. |order Dtd. 2024-06-26  |NAL  [o°_
24 10 MISC
3)
(Se
WP (C) - COURT WRIT
53712/ |25.06. A. at
>o0a . loaa 16683/ |0 oy NO. |order Dtd. 2024-06-24 BRANC °°_
2019 10 H-6
26)
(Se
BLAPL- COURT
53713/ |25.06. T K at
Sora . oo 4286/2 | oo NO. |Order Dtd. 2024-06-24 e
024 10
26)
(Se
WP (C) - COURT WRIT
53714/125.06.2 |1 cees /| pas NO. |Order Dtd. 2024-06-24  |BRANC |°C
2024 |024 No-
2019 10 H-6
26)
CRLREV (Se
COURT
53715/ (25.06.2 |- M K at
2024 024 222/20 |PANT Tg‘ Order Dtd. 2024-06-21 No-
24 26)
(Se
BLAPL- COURT
53716/ |25.06. A at
004 |93 5338/2 [, oy NO. |Order Dtd. 2024-06-24 e
024 10
26)
WP (C) - COURT wrrr |(°©
53717/125.06.2 |1 35,5, |J-P. NO. |order Dtd. 2024-06-24  [BRANC [>T
2024 024 KAR No-
2024 10 H-3
11)
(Se
WP (C) - COURT WRIT
53720/125.06.2 |1, 147 ,|9- NO. |Order Dtd. 2024-06-24  |BRANC |2C
2024 |024 SAHOO No-
2024 10 H-2
7)
CRLREV (Se
COURT
53721/ |25.06.2 |- M K at
2024|024 215/20 |PANT Tg‘ Order Dtd. 2024-06-21 No-
24 7
WP (C) - COURT WwRIT | (o€
53722/125.06.2 |1 jccq, P-CH. NO. |Order Dtd. 2024-06-24 BRANC |2°
2024 024 DAS No-
2014 10 H-6
16)
CRLREV CRIMI | (Se
COURT
53723/ |25.06.2 |- A K NAL lat
2024 |024 262/20 MOHANTY Tg' Order Dtd. 2024-06-21 REVIS |[No-
24 TON 1)
(Se
WP (C) - COURT WRIT
53724/ (25.06. P. at
>0z l5aa 9170/2 | e NO. |order Dtd. 2024-07-11 BRANC |°°
024 23 H-3
11)
53725/ [25.06.2 [wp (C) - [KSHIETT COURT o WRIT |(Se
2024 024 14391/ |H No. |Order Dtd. 2024-06-24  lppiyc lat
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2024 23 H-6  |No-
36)

WP (C) - COURT writ |'5°
53727/125.06-2 |1 5155/ 9 NO. |Order Dtd. 2024-06-24  [BRANC -
2024 024 BEHERA No-

2024 23 H-6

35)
DR.
SUNIL (Se

CRLMC- COURT CRIMI
53728/ 125.06.2 |g,3 5 [KUMAR NO. |Order Dtd. 2024-06-21  |NAL °F
2024 024 oa RATH 03 isc |No-

(IN 5)
PERSON)

WP (C) - COURT wrrr | 5°
53729/125.06.2 | 3556, P K. NO. |Order Dtd. 2024-06-24  [BRANC °°
2024 024 JENA No-

2024 23 H-2

45)
MISC. |(Se

FAO- COURT
53730/125.06-2 1137 /50 |a Kk DAS NO. |Order Dtd. 2024-10-28  |[“LrER @t
2024 024 o o~ L No-

SEC. |9)

WP (C) - COURT wrrr | (5€
28222/ 25,0077 [1aa26 [FSHIFIT NO. |Order Dtd. 2024-06-24  [BRANC 2°_

2024 23 H-7

5)
MTSC. |(Se

FAO- COURT
53733/125.06-2 113550 |a K DAS NO. |Order Dtd. 2024-10-28  [“LrER @t
2024 024 oy s L No-

SEC. |9)

WP (C) - COURT wrrr | (5€
23224/ 32406‘ 14421/ |SSHIELT NO. |order Dtd. 2024-06-24  [BRANC [3°_

2024 23 H-7 N
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